Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: Worldstar Fabrics LLP Date of Commencement of Liquidation: 17-03-2021; List of Stakeholders as on Date: 04-04-2023; Name of IP: Mr. Vijay Pitambar Lulla; Process Number: 1; Last 5
digitof registration number: 10593

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders . . contingent claims rejected under verification
No. of claims Amount (Rs.) No. of claims Amount (Rs.)

1 ~ Unpaid NA
insolvency
resolution

process costs

2 Liquidation costs NA
incurred till date

3 Secured financial 2 340541941 2 340135355 406586 Annexure 3
creditors

4 ~ Unsecured NA
financial creditors

5 Operational NA
creditors
(Workmen)

6 Operational NA
creditors
(Employees)

7 Operational 1 179183708 1 179183708 Annexure 7
creditors
(Government
Dues)

8 Operational 1 25930190 1 25930190 Annexure 8
creditors (other
than Workmen,
Employees and
Government
Dues)

9 Other NA
stakeholders, if
‘any (other than

financial creditors
and operational

creditors)

545655839 545249253 406586


https://ibbi.gov.in//uploads/claims/2024-07-22 15:13:55-0111e5336a65b569b2b239834c071d12.pdf
https://ibbi.gov.in//uploads/claims/2024-07-22 15:13:55-108e8ac86afdb921938e9aeb3a180a42.pdf
https://ibbi.gov.in/uploads/claims/2024-07-22 15:13:55-9a2d8547468741d03c8a0861ede9f8fe.pdf
http://www.tcpdf.org

